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Cvil Appeal No(s). 10211/2016
RAMESH SI NGH Appel | ant ('s)
VERSUS

SONI A GANDHI AND ANR Respondent ( s)
(with office report)
Date : 27/10/2016 This appeal was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE ANIL R DAVE

HON&#39; BLE MR JUSTI CE R K. AGRAVWAL

HON&#39; BLE MR JUSTI CE A M KHANW LKAR
For Appellant(s)
M. Hari Shankar Jain, Adv.
M. Vishnu Shankar Jain, Adv.

M. Ankur S. Kul karni, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

To be notified after t he di sposal of Cvil Appeal No.
37 of 1992.
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